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Date: 11 November, 2022

OFFICE ORDER / FRIfGRI SIS & 449/2022

Subject: Partial Modification in office order no. 305/2022 dated 05.08.2022- reg.

In partial modification to the office order 305/2022 dated 05.08.2022, declaring CPIOs and
Appellate Authorities, following changes/ modifications has been decided with the approval of the
competent authority:

Divisions |Enits under various [CPIO Appellate Authority
ivisions

Regulation - Ms Sakshee Pipliyal, Assistant  [Shri Sunil Bakshi, Head

Division Director (Technical) Regulation)

2. Other contents of the Office Order No0.305/2022 dated 05.08.2022, shall remain unchanged.

Yours faithfully

Digitally Signed by Keerti
Raj

Date: 11-11-2022 12:19:30
Reason: Approved

(Keerti Raj)
Assistant Director(HR)
To:-
1. Concerned Officers.
2. GA Division, FSSAI, HQ-for necessary action.
3. IT Division — for uploading on website and e-office dashboard.
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